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M.A.40/95, 

7 	23.1.9. 	It Was mentioned by Shri S.Ray on 

8 6.3.95 

9 23.3.9E 

behalf of Mr.A.K.Ray,learned Statting 
- 

COunse].(I.T.) that an application has 

been filed on behalf of the Department 

seeking permission to convene a D,P.C, 

pending disposal of the case. FUt up on -\ 

1.2.1995 along with O.A*667/9% and O.A. '\t zA 
690/94. 

Mernberdn.) 
None present for the app1icnt. 

List it on 23.3.195. 	 E 	\ 

£L '1R 

£?etitionerJ  s coune1 hri. k.B. 

Nohapatra seeks peLmission to withdr ' 

theetition for the reasons stated 

in the memo filed on 7.2.1995. 

ennission granted. Petition is 

dismissed as withdrawn. 
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